IN THE NATIONAL COMPANY LAW TRIBUNAL: NEW DELHI
PRINCIPAL BENCH

Item No. 123
(IB)-441(PB)/2018

IN THE MATTER OF:

Bank of India ....  Applicant/petitioner
Vs.
M/s. Advance Navotpad Surfactants Ltd. ....  Respondent

Order under Section 7 of Insolvency & Bankruptcy Code, 2016

Order delivered on 11.02.2020

Coram:
SHRI B.S.V. PRAKASH KUMAR
HON’BLE ACTG. PRESIDENT

SH. S. K. MOHAPATRA
HON’BLE MEMBER (TECHNICAL)

PRESENT:
For the Applicant:
For the Respondent: Ms. Ishita Sharma, Adv. for Liquidator

ORDER

If any pleadings yet to be completed, they may be filed by the
respective parties before next date of hearing.

List the matter on 28.02.2020. g& | —

(B.S.V PRAKASH KUMAR)
ACTG. PRESIDENT
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